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separate Deve-
Konkan after

Constitution and a
lopment Board for
amending this article for this pur-
pose. They require in-depth exa-
mination {rom different angles, in-
cluding legal and constitutional, be-
fore a final decision is taken.

[English]

Asian Development Bank Aid for
Development of Agriculture in Hindu-
kush Himalayan Region

1244. DR. C. SILVERA: Will
the Minister of AGRICULTURE
be pleased to state:

(a) whether the Asian Develop-
ment Bank nas given any aid for
the development of sustainable ag-
riculture in the Hindukush Himalayan
Region Phase Two:

(b) if so. the details thereof;

(c) whether the Asian Development
Bank has assisted similar projects in
other parts of the country; S

(d) if so, the details thereof in-
cluding the places selected therefor;
and t

(e) the
the Asian Development Bank
giving this aid?

terms and conditions of
for

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (StiRl MULLAPPALLY
RAMACHANDRA{): (a) and (b)
There is no proect  cither ex-
isting or in the pipeline for
ADR assistance for the development
of sustainable agriculture in the Hin-
dukush Himalayan Region Phase
Two. ADB assistance has not at
all been sought so far in the Agri-
culture Sector.

(c) to {e) Do not arise.

{TrMIai ion])

\/Disphy of Poriraits of National Lea-

ders in Official Premises
#  1245. SHRI MOHAMMAD ALl
_ASHRAF FATMI: Will the Minister
of HOME AFFAIRS be pleased to
state: o ‘
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(a) whether the Union Government
have issued any guidelines to various
Ministries and Departments as well as
to the State Governments/Union Terri-
tory Administrations on the display of
portraits of national leaders in official
premises:

{b) if so, the names of the national
leaders selected therefor;

(c) whether the Government have
issued instructions for the display of
the portrait of the President of India
in the official premises;

{d) whether the Government have
taken notice of the display of various
religious emblems, pictures and por-
traits as weil as tne installation of small
shrines in official premises; and

(¢) if so, the action taken or propo-
sed to be taken in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS AND MINISTER
OF STATE IN THE MINISTRY OF
HOME AFFAIRS {(SHRI M. M.
JACOB): (a) to (e) No instructions/
guidelines have been issued regarding
display of poriraits/photographs of
national leaders including the Presi-
dent and the Prime Minister of India.
The matter has been left to the Heads
of Departments to decide whether
they should at all exhibit any por-
traits/photographs in the oifice pre-
mises/rooms and, if so, of which
particular leader, ensuring that no
controversy "arises out of the display
of any portrait.

Noun-Registration of cases at Police
Stations ’

1246. SHR1 RAM LAKHAN
SINGH YADAYV: Will the Minister
of HOME AFFAIRS be pleased to
state:

(a) whether cases of crimes are not
registered at Police Stations of Union
Territories;.

(b) if so, the number of cases pen-
ding in courts against Police Officials
as on- date for non-registration of
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cases and since when these are pen-
ding; and

(c) the stens taken by the Govern-
ment to check such negligence on the
part of the police?

THE MINISTER OF STATE 1IN
THE MINJSTRY OF PARLIAMEN-
TARY AFFAIRS AND THE MINIS-
TER OF STATE TN THE MINIS-
TRY OF HOME AFFAIRS (SHRT
M. M. JACOB) fa) to (¢) The Pon-
dicherry Administration has reported
that two Sub-Insnectors and 5 Head
Constables were found to have failed
to tegister cases on comnlaints recei-
ved in the police stations. Depart-
mental action has been initiated
against them. The other Union Terri-
tories have reported that the cases of
crime are being registered. No cases
are pending in the courts against
volice officials as on date for non-
registration of cases.

Persons permitted to visit South Africa

1247. SHRT SANTOSH KUMAR
GANGWAR: Will the Minister of
EXTERNAIL AFFATIRS be pleased
to state:

(a) the number of persons/groups
permitted to visit South Africa during
last year;

(b) the grounds on which the per-
missions were granted: and

(c) whether the Government have
taken any decision to review its rela-
tions with South Africa?

THE MINTSTER OF EXTERNAL
AFFATRS (SHRT MADHAVASINH
SOLANKI): (a) The information is
being collected and will be laid on
the table of the House.

(b) A statement is attached.

(c) The Indian Government is
monitoring the developments in South
Africa very closely. For the moment.
there is no change in our policy to-
wards South Africa. A decision to
review relations, with South Africa
will be taken after we are convinced
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that the process of dismantling apart-
heid has become irreversible.

STATEMENT

(b) Indian nationals are allowed
endorsement for South Africa on their
passports in the following cases:

(i) In emergency cases, like the
death on terminal sickness of
an immediate relative.

(ii) If the request is from a rela-
tive in the Republic of South
Africa and the African Nation-
al Congress, the Transvaal
Indian Congress or the Natal
Indian Congress has verified
the genuineness of the sponsor-
ship certificate /invitation.

(iii) If they are invitees meeting

specific religious or cultural
need of bonafide community
organisations of people of

Indian origin in South Africa.

(iv) Indian nationals working in
Tesotho and Swaziland are
aiven endorsements for the pur-
pose of medical treatment or
transit. Indian nationals work-
ing in Botswana and Mozam-
bique are allowed endorsements
for emergency medical treat-

ment only.

(v) Media personnel are granted
endorsement on a case by case
basis to enable the media to
play its role against apartheid.

(vi) Individuals or representatives
of organisations specifically in-
vited by the African National
Congress and its affiliates are
also permitted to visit South

Africa.
[English)

World Bank Assistance for Cyclone
Hit Areas in Andhra Pradesh

1248. SHRI DAATATRAYA BAN-
DARU: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether the Woorld Bank team
visited the cyclone hit areas in An-
dhra Pradesh during 1990;



